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A » ;‘ Affidavit on Behalf of the Opposite Party/Respondent No. 01

9,.92" i)

H’ |2/ State Environment Impact Assessment Authority (SEIAA) BIHAR

QBH A‘{ KUMA L , son of Aote Shep daqal sha, aged about S’O years
, resident of JMPWV Uﬂ 6W I@y ﬁM\d Bihar, do hereby solemnly

affirm and state as follows: -

1. That I am at present posted as Member Secretary of the State

Environment Impact Assessment Authority, Bihar.
2. That I am well acquainted with the facts and circumstances of the case.

3. That I have gone through the contents of the application and have fully

understood the same.

" 4. That, the applicant, in the application, has impleaded the State
\ Environment Impact Assessment Authority (SEIAA for short) as Respondent

\ No. 1,as also the applicant has impleaded other Respondents representing

the State Government and Bihar State Pollution Control Board.

Aol~onsy urar™



5. That it is stated that SEIAA is an instrumentality of the Central
Government being created under the Environment Impact Assessment
Notification 2006 (as amended from time to time) (hereinafter referred to as
‘the EIA notification’ for brevity) issued by the Central Government
represented through the Ministry of Environment, Forest and Climate
Change, Government of India‘, New Delhi. The said statutory notification
was issued under the provisions of the Environment (Protection) Act,
1986. The answering respondent craves leave of this Hon’ble Court to rely
upon the notification dated 17th April, 2015 S.0.1142(E) at the time of

hearing of the matter, if necessary.

6. That it is stated that role of the SEIAA is to consider and grant
Environmental Clearances as per the Schedule mentioned in the EIA

Notification as amended from time to time.

7. The answering respondent states that the application was received for
Term of Reference (ToR) dated 03.06.2022. In the SEAC, Meeting dated
02.07.2022 recommend Term of reference with additional conditions were

included as mentioned inter alia -

a) Show the proposed project as per Patna Master plan and fulfill the
criteria of Patna Master plan, if located within the master plan
area.

b) The proposed project must fulfill the criteria of CPCB/BSPCB and

other government authorities.
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c) This term of reference is subject to any decision(s) taken by the
concerned departments(s) of the state government regarding
establishment and operation of common biomedical waste
treatment facility in the state as per the extant
policy/guidelines/requirement. Issuance of this ToR does not
guarantee the grant of Environmental clearance. Photocopy of the
State Level Expert Appraisal Committee, Bihar (SEAC, Bihar) 11th
Meeting dated 02.07.2022 ( Ref.No. 317 Dated. 11.07.2022) is

attached herewith and marked as Annexure - ‘I’.(Part of Document)

8. The answering respondent states that State Environment Impact
Assessment Authority, Bihar (SEIAA, Bihar)vide letter dated 29.07.2022,
had replied to the petitioner after taking into consideration of State Level
Expert Appraisal Commfttee, Bihar (SEAC, Bihar), State Environmeﬁt
Impact Assessment Authority, Bihar (SEIAA, Bihar) vide meeting dated
25.07.2022 and its recommendation to grant of Term of Reference, The
SEIAA, Bihar resolved to grant Term of Reference (ToR) with standard
conditions in addition to special condition as imposed by SEAC, Bihar.
Copy of the letter dated 29th July, 2022 is attached herewith and marked

as Annexure II.
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9. The answering respondent states that a letter was received from M/s-
Sangam Mediserve Pvt.Ltd for cancelation Public hearing for Common
Bio-Medical Waste Management Facility proposed by M/s S.R Solution.
Copy of the letter dated 19thDecember, 2022 is attached herewith and

marked as Annexure III.

10. The answering respondent states that the State Environment
Impact Assessment Authority, Bihar (SEIAA, Bihar) was forward copy of
the undated letter addressed to Bihar State Pollution Control Board,
Patna ( BSPCB, Patna) for necessary action by one Ajay Kumar Singh
along its enclosers wherein a public complaint was received regarding
establishment of Common Bio-Medical Waste Management Facility by
proposed by M/s S.R Solution. Copy of the said undated letter addressed
to Bihar State PollutionEControl Board, Patna ( BSPCB, Patna) f01l
necessary action by one Ajay Kumar Singh along its enclosers is attached

herewith and marked as Annexure-IV.

11. The answering respondent states that the State Environment
Impact Assessment Authority, Bihar (SEIAA, Bihar) had forward the copy
of the undated letter to Bihar State Pollution Control Board, Patna (

BSPCB, Patna) for necessary action vide letter dated 23rd December

Area-PATNA

Regd. No.-13673
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Pollution Control Board, Patna ( BSPCB, Patna) for necessary action by

SEIAA Bihar is attached herewith and marked as Annexure-V.

12. The answering respondent states that in the Public hearing was
conducted by Bihar State Pollution Control Board, Patna ( BSPCB,
Patna)dated 21.12.2022.Copy of the letter dated 21stDecember, 2022 is

attached herewith and marked as Annexure-VI.

1.3. The answering respondent states that the Office Memorandum
(F.NO.12/24 /2019-HSMD) dated 18.01.2023 received from Ministry of
Environment Forest and Climate Change (HSM division) Govt of India
regarding representation against Common Bio-Medical Waste
Management Facility (CBWTF) facility of M/s S.R Solution Patna,
“Examine the matter under Biomedical Waste Management Rule 2016
and respective guideline developed by Central pollution Control Board

(CPCB). An action taken report may also provide to Ministry. Another

Yair

letter was also attached (vide D.0.No.20/4/2021-HSMD dated 14th
October 2022 ) address to Principal Secretary, Environment ,forest and
Climate Change Govt of Bihar “ I would request you to intervene in the

and ensure that gap-analysis studies and BMUM

016/CPCB guidelines provision must become the one of the

P«\o\/w;; Kwrnar”
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fundamental grounds of granting ECs to HCFs/CBWTFs further the,
SPCBs /PCCs may be directed to ensure effective monitoring of CBWTFs
and ensure that all the CBWTFs within their jurisdiction come under the
ambit to online Continuous Emission Monitoring System and connect
with CPCB server. In case of insufficient capacity proper gap-analyses be
made and new facilities may be .If required the non-compliant entries
can be penalized and ask to deposit of requisite environmental
compensation”. Copy of the sameis attached herewith and marked as

Annexure VII.

14. The answering respondent states that the Final EIA report was

Submitted by Project Proponent on 30.01.2023.

15. The answering respondent states that SEAC, meeting dated-
20.02.2023, the committee decided to keep this proposal in abeyance till
the disposal of the tender (Eol) called by the Bihar State Pollution
Control Board (BSPCB) for the establishment of additional Common Bio-

Medical Waste Treatment Facilities.Copy of the minutes dated 20th

February, 2023 (Ref.No.90 Dated. 27.02.2023 is attached herewith and
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16. The answering respondent states that the Project Proponent along with
the Environmental consultant made a presentation on the key
parameters and salient features of the project. Based on the
discussion, the Committee perused the Iletter no.-205 dated
24.01.2023 received from the Bihar State Pollution Control Board
(BSPCB) regarding the counter affidavit filed in CWJC No.
14110/2023, S R Solution Vs The State of Bihar & Ors before the
Hon’ble Patna High Court. The additional conditions imposed in the
ToR granted to the project proponent. The committee observed that the
Project Proponent has not complied with the additional conditions no.
2 and 3 as mentioned in the ToR issued to the Project Proponent. From
the perusal of the counter affidavit of the Bihar State Pollution Control

7 \\/ Board (BSPCB), the committee observed that the BSPCB cancelled its

| earlier tender inviting Exp‘ression of Interest (EOI) for establishing
additional Common Bio-Medical Waste Treatment Facility (CBWTF) in
various districts in the State, as per the revised guidelines issued by
the Central Pollution Control Board (CPCB) as prescribed in the Bio
Medical Waste Management Rules, 2016. Later, the Bihar State

Pollution Control Board (BSPCB) floated re-tender as per the revised

idelines issued by the CPCB after considering the gap

Prb\AO) AN
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present there is no need of additional facility for Patna district, as the
existing facility is possessing the required treatment facility to dispose
the bio-medical waste in the Patna coverage area. The committee has
also noted that the counter affidavit (filed by the BSPCB) also discldses
that the Hon'ble Patna High Court has imposed a stay on the Board's
decision to issue re-tender, and this matter is under consideration of
the Hon’ble Patna High Court. During discussion in the presence of
the Project Proponent, it was informed by the Member Secretary of the
SEAC who is holding the post of the Member Secretary of BSPCB to
the committee (SEAC) that the project proponent has not participated
in the tender process initiated by the BSPCB. As per the revised
guidelines notified by the Central Pollution Control Board (CPCB) in
conformity with the prescribed provisions of the Bio Medical Waste
Management Rules, 2016, tﬂe concerned SPCB is expected to issue a
notice inviting Expression of Interest (Eol) for development of a CBWTF
in a coverage area and instruct the successful proponent to obtain EC
as per EIA Notification, 2006. The project proponent in this case has
approached the SEIAA on his own without participating in the tender
process as prescribed. Therefore in the facts and circumstances as
mentioned above, the committee after discussion and due diligence
ecided to recommend for rejection of this proposal for the

ental Clearance.Copy of the 35th Meeting dated 17/02/2024 (

A’b:\‘# Kawvvar
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(Ref. 106 Dated. 27.02.2024) is attached herewith and marked as

Annexure IX.

17. The answering respondent states that the answering respondent in
the Meeting dated 02.03.2024 in view of the consideration of SEAC and
its recommendation for rejection of Environmental Clearance (EC). The
SEIAA resolved to reject the proposal for Environmental Clearance. Copy
of the Meeting dated 02.03.2024 (Ref. 120 Dated. 06.03.20024) is

attached herewith and marked as Annexure X. (Part of Document)

18. The answering respondent states that a rejection letter dated
13.03.2024 was issued to Project Proponent. Copy of the letter dated

13.03.2024 is attached herewith and marked as Annexure XI.

| \ 19. The answering respondenlt states that the rejection of the proposal

for Environmental Clearance is in accordance law and the tender floated
(7\ by Bihar State Pollution Control Board (BSPCB) is not in force as the
f same was not in terms of the guidelines laid down by the Central

Pollution Control Board (CPCB). The Resolution taken in 52nd MoM of

SEIAA dated 02nd march, 2024 is in accordance with law, whereby
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2024, whereby the proposal of the Appellant dated 31 May, 2022 for
grant of Environmental Clearance (EC) for establishment of CBWTT has
been rejected is in accordance with law. The application of the Appellant

for grant of EC for establishment of CBWTF cannot be issued to the

appellant.

20, The answering respondent has not dealt with the para-wise
allegation in this affidavit. The answering respondent seeks leave of this
tribunal to file a separate affidavit dealing with the para-wise allegation,

if so necessary.

21. That the statements made in Paragraphs 1 to 6and 19 are true to

~ my personal knowledge, whereas those made in Paragraphs 7 to 18 are
( based on the records and rest are my humble submission.

| polay Kwnr

, .// (Deponent)
Exepated . gy O & 2 st M) S 3o B Ly e anpwedd
Identified by me W s T8 ¢

_ Jy Vel Yo RUL0T
p \T‘i‘g [Lﬂv 1 Advocate J&QIV{E 80 7
. Rl (W4T
Srirsme. Yy pheas e LAMNOOY 2%\¢ 7‘”1/7 7

Deponent's Signature/L.T.1./R.T.1.

Identified by..21 100,51, st WSV e\ ez )
Advocate, Solemnly affirmed and % 1" C -
declared before me.

Sy il
SUSHIL KUMAR WAL LIk 2L

NQTARY. GOVT OF INDIA 25y 0 2y
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VERIFICATION

Verified at Patna by the Deponent named on this the 27 T™H day of
June, 2024 and I do hereby verify that all the facts mentioned in
the affidavit are true to my Knowledge and no part thereof is false

and nothing material has been concealed there from.

Abw’\:y Ky~
DEPONENT

Dated: - l':%\ 0§ ‘ 2\1

fo—

—

Place: PAT NIA

@Wm %ﬂ"ﬂgﬂ

¢ o0 1
f%i“e i
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Government of India
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STATE LEVEL EXPERT APPRAISAL COMMITTEE (SEAC), BIHAR
2™ Floor, BELTRON Bhawan, Shastri Nagar, Patna — 800023,

 — e ——

Ref. No.- 4 | . Patna Dated - | | }DQ{ 2022,

MINUTES OF 11™ MEETING OF STATE LEVEL EXPERT APPRAISAL
COMMITTEE (SEAC), BIHAR CONSTITUTED ON 12.0%.2021

YENUE: SEIAA Office
DATE: 02" july, 2022

Minutes/Proceeding of the Meeting

1.

1|Page

Opening Remarks of the Chairman: The Chairman and Members extended watm
welcome with each other and other participants of the meeting. Thereafter, the meeting
was opened for the proceedings as per the agenda adopted for this ineeting.

Confirmation of Minutes of 10% Meeting (10/2022) vide Ref. No.- 198, dated
03.05.2022 of State Expert Appraisal Committee held on 27" April, 2022, The State
Expert Appraisal Committee, hereinafter called the SEAC, was informed that no
representation has been received regarding projects considered in meeting held on 27"
April, 2022, Minutes of meeting of the said SEAC was confirmed.

Counsideration of Proposals: The SEAC considered proposals as per the agenda
adopted for 11™ meeting (11/2022) vide ref no. 306 dated- 28.06.2022. The key points
of deliberations held were as follows.

With regard to the proposals submitted for the real-estate/ apartment/ residential
building projects, industry, ete. Further, various issues conceming the green belt
area/greencry, human healih hazards-and status of Waste Management, etc. were
thoroughty discussed and scrutinized, -

g

HILKR. MALLICK A

Area-PATNA
Ui, ¥
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Hon’ble NGT dated 27.07.2016 in the matter of OA.No.29/ 2016 [M/S. 1.D.L.O
Construction & Industries (India) Ltd Vs Union of India & Ors)].

7. The Project Proponent has to submit the certificd copy of the Khativan of the
project area showing the type and ownership thereof.

AGENDA ITEM NQ. 14

Proposed Common Bio-Medical Waste Treatment Facility at Mauza:-
Ainio, Tehsil:- Fatuha, District:- Patna, State:~ Bihar, by M/S 5. R. Solutions; (Total
Area: L.I Acres) - Reg. Terms of Reference.

(File No.: S1A/7{da)/2036/2022, Proposal No: SIA/BR/MIS/77565/2022)

Environnitent Consultant: M/s Shivalik Solid Waste Management Limited.

Application along with filled up Form - 1, Pre-Feasibility Report and Environment
Management Plan in the prescribed format was submitted to SEIAA, Bihar on 03" Junc,
2022 for obtaining Terms of Reference (ToR).

The Project Proponent along with its environmental consultant M/s. Shivalik Solid
Wastc Management Limited, made a presentation on the key parameters and salient features
of the project. The Comumittee decided to recommend the proposed proposal for grant of
Terms of Reference subject to the following additional conditions as well as conditions
contained in Annexure - "L

1. Show the proposed project as per Patna Master plan and [ulfill the criteria of Patna

Master plan, if located within the master plan area.

2. The proposed project must ’fulﬁl! the criteria of CPCB/BSPCB and other government
authority.

3. This term of reference is subject to amy decision(s) taken by the concemed
departments(s) of the state govemment regarding establishment and operation of
common biomedical waste treatment faéji{ity in the state as per the extant

policy/guidelines/requirement. Issuance of this ToR does not guarantee the grant of

Environmental clearance. (A

™

15|prage
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LIST OF PARTICIPANTS IN 11" MEETING OF SEAC, BIHAR HELD ON (2"
JULY 2022

SL . ! Attended on 02.07.2022
No. Name Designation

1 Dr. Gopal Sharma Chairman Present

2. Dr. Ramakar Jha Member Present

3. Dr. Bibha Kumari Member Present

4, Dr. Anshumali Member Present through video link

5. Dr. Aditya Mohanty Member Absent

6. Shri MokhtarulHaque Member Present

7. Shri Ajit Samaiyar Member Present

8. Shri Ranjan Kumar Member Present

9. Shri S. Chandrasekar Member Secretary Present

Signature(s) of the Members Present

ol P W

Sd/-
(Dr. Ramakar Jha) (Dr. Bibha Kumari) (Mokhtarul Haque)
Member Member Member
.
D :
/k \\ <54
O s N Sd/- Sd/-
(Ranjan Kumar) (Ajit Samaiyar) (Dr. Anshumali)
Member Member Member
P
1 ' 9‘} i A o« ol
“(S. Chandrasekar, IFs) (Dr. Gopal Sharma)
Member Secretar Chairman

16| Page
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F. No. - SIA/7(da)/2036/2022
STATE LEVEL ENVIRONMENT IMPACT ASSESSMENT

AUTHORITY,
BIHAR
2nd Floor, Beltron Bhawn
Shastri Nagar
Patna - 800 023
E-mail:- seiaabihar@gmail.com
seiaa.ms.br@gmail.com
Dated:- 2.9 (071 9029
To,
Shri Santosh Ojha
Proprietor,
M/s S. R. Solution,
House No. 384/549 A,
East Lane of N. S. C., Sheikhpura,
P.O.:- B. V. College, Patna, Bihar,
Pin code:- 800 014,
E-mail:- santoshojha.bmw@gmail.com,
'Telephone No.:- 9334234549, 8757628880.
Sub: Proposed Common Bio-Medical Waste Treatment
Facility at Mauza:-Ainio, Tehsil:- Fatuha, District:-
Patna, State:- Bihar, by M/S S. R. Solutions; (Total Area:
1.1 Acres) - Terms of Reference regarding.
Ref: I Online Application - SIA/BR/MIS/77565/2022.

2 Minutes of the SEAC meeting held on 02-07-2022.
e

3. Minutes of the 3
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Sir,

This has reference to the online proposal submitted in the State Level
Environment Impact Assessment Authority to prescribe the Terms of Reference (ToR) for
undertaking detailed EIA study for the purpose of obtaining Environmental Clearance in
accordance with the provisions of the EIA Notification, 2006. For this purpose, you had
submitted online information in the prescribed format (Form - 1) along with a Form - I (A).

The details of the proposal as described in the application are as follows:

. | Online Proposal No. | SIA/BR/MIS/77565/2022
2. | FileNo: SIATI(dy20362022
3. Name of the Proposal Proposed  Common  Bio-Medical ~ Waste

| Treatment Facility at Mauza:- Ainio, Tehsil:-
; Fatuha, District:- Patna, State:- Bihar,

i - by M/s S. R. Solutions

4 ( ategory of the Proposal: ' Common Bio-Medical Waste Treatment Facility

i

i
i

 Project/Activity applied for | 7(da)
! I - Common Bio-Medical Waste Treatment Facility.

(9,

In this regard, under the provisions of the EIA Notification, 2006 as

with Public Consultation as follows:-

A TERMS OF REFERENCE

1. Justification for selecting the proposed capacity of the incincration facility.

2. Establishment of the facility as per Bio Medial Waste Management Rules, 2016 as

amended.

3. Land requirement for the facility including its break up for various purposes, its

availability and optimization.

4.  Details of proposed layout clearly demarcating various activities such as secunty,
Waste Storage Rooms, Waste Treatment Equipment Rooms/Areas, Treated Waste

Storage Room, Pollution Control Devices like APCS and ETP, ash storage/disposal

3 ) ety lnnoar
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11,

12.

13.

14.

135:

16.

17.

18.

19.

20.

21
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-

area, vehicle washing areas, and others such as admin area, worker’s room, health

centres, greenbelt, etc.

Details on collection and transportation of Bio Medical Wastes from health care

establishments. No. of vehicles and feature of vehicles, etc.
Details of waste storage facilities/rooms.
Details of the treatment equipment’s capacity and make.

Details of the incineration system

The CPCB guidelines for common bio medical waste treatment facilites in respect of
waste feed cut-offs, operating parameters of combustion chambers, flue gas cleaning,

ash handling, etc.
Details on fuel requirement for incineration.

Details on flue gas emissions discharge through stack and proposed pollution control

technologies.

Details on residue/ash generation and management.
Details of waste heat utilization, if any.

Details on wastewater management.

Details of the proposed overall safety and health protection measures.
|

Details on source of water and power to the facility.

Details of the existing access road(s)/walkways to the designed operations in the site

and its layout.

Location of the incineration facility and nearest human habitation with distances from

the facility to be demarcated on a toposheet (1: 50000 scale).

Land use map based on satellite imagery including location specific sensitivities such

as national parks / wildlife sanctuary, villages, industries, ground water table etc.

Topography details.

Surface water quality of nearby water bggds
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23.

24,

25,

26.

27.

28.

29.

30.

3L

32.

19

Details on proposed groundwater monitoring wells, locations, frequency of

monitoring, parameters, etc.

Action plan for the greenbelt development in accordance to CPCB published

guidelines.
Details on pollution control technologies and online monitoring equipments.

Details on monitoring of pollutants at source —performance of the incinerator.
including operating hours, fuel consumption, operating parameters (Combustion
chamber — temperature, pressure, Stack temperature, total particulate matter, HCl,

NOx as per Bio Medial Waste Management Rules 2016 as amended.

Stack and fugitive emissions may be monitored for SPM, HCL & NO-2 as per Bio
Medial Waste Management Rules 2016 as amended.

Specific programme to monitor safety and health protection of workers.
Details of Administrative and technical organizational structure.

EMP devised to mitigate the adverse impacts of the project should be provided along

with item-wise cost of its implementation (Capital and recurring costs).

- | .
Permission for water requirement.

The Project Proponent is required to conduct public hearing as per EIA notification,

2006.

Fresh base line data to be generated for EIA/EMP preparation. One season (non-
monsoon) [i.e. March-May (Summer Season); October-December (post monsoon
season); December-February (winter season)]primary baseline data on ambient air
quality as per CPCB Notification of 2009 and its amendments, water quality, noise
level, soil and flora and fauna shall be collected and the AAQ and other data so

compiled presented date-wise in the EIA and EMP Report. Site-specific

meteorological data should also be collected. The location of the monitoring stations
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34.

35.

36.

37.

38.

39.

40.

41.

42.

43,
44.
45.
46.

47.
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Fund allocation for Corporate Environment Responsibility (CER) shall be made as
per Ministry's O.M. No. 22-65/2017-IA.111 dated 1St May, 2018 for various activities

therein. The details of fund allocation and activities for CER shall be incorporated in
EIA/EMP report.

Waste water shall be treated in in-house ETP and the treated wastewater shall be
continuously re-circulated to full fill the water requirement of Air Pollution Control
Devices {APCDs) attached to the incinerator(s).

List of waste to be handled and their source along with mode of transportation.
Layout maps of proposed common Bio-Medical waste treatment facility indicating

storage area, plant area, green belt area, utilities, etc.

Details of drainage of the project site upto 5 km radius of the study area. If the site is
within 1 km radius of any major river, peak and lean seasonal river discharge as well
as flood occurrence frequency based on peak rainfall data of the past 30 years, Details

of Flood level of the project site and maximum flood level of the river shall also be

provided.
Leachate Study Report and detailed leachate management plan to be incorporated.

Action Plan for measures to be taken for excessive leachate generation during

monsoon period.

The EIA documents shall be printed on both sides, as far as possible,
All documents should be properly indexed, page numbered.
Period/dated of data collection should be clearly indicated.

Examine the deatils of monitoring of Dixon and Furon.
MoU for disposal of ash through the TSDF.

Examine and submit details of monitoring of water quality around the lan
Details of the emergency preparedness plan and on-site & off-site disaster
management plan.

The consultant involved in preparation of EIA/EMP report after accreditation with
Quality Council of India / National accreditation board of Education and Training

(QCI/NABET) would need to include a certificate in this regard in the EIA/EMP

[ Mot-exy  laurar
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reports prepared by them and data provided by other Organisation(s) Laboratories
including their status of approvals, etc. Vide Notification of the MoEF&CC dated
19.07.2013 as amended.

Additional Conditions:-
Show the proposed project as per Patna Master plan and fulfill the criteria of Patna

Master plan, if located within the master plan area.

The proposed project must fulfill the criteria of CPCB / BSPCB and other government

authority.

This term of reference is subject to any decision(s) taken by the concerned
departments(s) of the state government regarding establishment and operation of
common biomedical waste treatment facility in the state as per the extant
policy/guidelines/requirement. Issuance of this ToR does not guarantee the grant of

Environmental clearance.

PR Y
B 247"
(Sudhir Kumar)
Member-Secretary
SEIAA, Bihar
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ADDITIONAL SECRETARY,

25A GOVERNMENT OF INDIA,
Typed Copy | MINISTRY OF ENVIRONMENT, FOREST

Naresh Pal Gangwar, IAS

AND CLIMATE CHANGE

D.O. No. 20/4/2021 - HSMD
Dear Shri Arvind Kumar Chawdhary, Dated: 14™ October, 2022

The Ministry of Environment, Forest and Climate Change (MoEF&CC) is administrating
the Bio-Medical Waste Management (BMWM) Rules 2016 for scientific disposal of BMW.
Further, to assist stakeholders in the implementation of the BMWM Rules, 2016, the Central
Pollution Control Board (CPCB) has also formulated various guidelines.

2. I would like to emphasize here that the purpose of these rules is to uniformly implement its
provisions across the country with support of various stakeholders like the Ministry of Health and
Family Welfare, State Health Department, State Pollution Control Boards / Pollution Control
Committees (SPCBs / PCCs), Occupiers (waste generators), Common Bio-Medical Waste
Treatment facility Operators (CBWTFs) etc. In this regard, it is noteworthy to mention here the
important role played by various stakeholders and facilities during the COVID 19 pandemic period
towards effective management of COVID — 19 waste.

3. May I highlight here that the Ministry often comes across media reports and receive
representations from civil society / stakeholder group on non-compliance of BMWM Rules, 2016/
CPCB Guidelines. The major issues highlighted in such complaints are related to unscientific /
non-compliance functioning of Healthcare Facilities (HCFs / CBWTFs, lack of gap-analysis studies
& monitoring by SPCBs / PCCs, non-consideration of gap-analysis reports while grant of
environment clearances by SEIAA, illegal dumping of BMW by HCFs / CBWTFs earmarking of
HCFs for BMW treatment of CBWTFs against distance criteria etc. It is to be noted that new
facilities may be allowed on the basis of gap analysis by SPCBs wherever required.

4. In the light of the above, I would request you to intervene in the matter and ensure that gap-
analysis studies and BMWM Rules, 2016 / CPCB guidelines previsions must become the one of the
fundamental grounds of granting ECs to HCFs / CBWTFs. Further, the SPCBs / PCCs may be
directed to ensure effective monitoring of CBWTFs and ensure that all CBWTFS within their
jurisdiction comes under the ambit of Online Continuous Emission Monitoring System and connect
with CPCB server. In case if insufficient capacity, proper gap analysis be made and new facilities
may be allowed. If required, the non-complaint entities can be penalized and asked to deposit of
requisite environmental compensation.

With best wishes, Yours sincerely,

(Naresh Pal Gangwar)
Shri Arvind Kumar Chaudhary,
Principal Secretary,
Environment, Foresst and Climate Change
Government of Bihar,
Aranaya Bhawan, Peer Ali Khan Marg,
Sheikhpura, Patna — 800 014
efd-bih@nic.in
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Minutes of Public Hearing for establishment of proposed
Common Biomedical Waste Treatment Facilities (CBWTF) by Mi/s
S.R. Solution, House No0.-384/549A, East Lane of N.S.C.,
Sheikhpura, P.O.-B.V. College, Patna-800014.

This public hearing was organized by the Bihar State Pollution
Control Board, Patna and presided by the ADM, Patna under the
provisions of EIA, 2006. Notice of public hearing had been
published in daily news papers-The Times of India, Saturday,
November 19, 2022; Hindustan Times, Patna, Saturday, November
19, 2022 and Prabhat Khabar, Patna, Saturday, November 19,
2022. Alongside, announcement with amplifier had also been
done by the applicant prior the hearing in concern villages for the
publicity of the public hearing to erisure maximurn participation of
the public concerned.

This specific CBWTF is proposed at Mauza-Anio, Anchal-
Fatuha, Thana No.-72, District-Patna of Bihar. ’

VENUE: Utkramit Madhya Vidyalay, Anchal-Fatuha,
P.S.-Gaurichak, District-Patna.
Date & Time: 21 December, 2022; At: 11.30 A.M.

The following officials attended the Public MHMearing:
1. Sri Amitav Sinha, ADM, Patna; and
2. Sri Anil Kumar, Regional Cfficer, BSPCB, Patna.

The following proponents/officials/representatives attended the
Public Hearing:

1. Smt. Daksha Gupta, M/s Shivalik Solid Waste Management

Ltd, Zirakpur, Punjab-140604; and

2. Sri Santosh Kumar Ojha, M/s S.R. Solut.on, House No.-
384/549A, East Lane of N.S5.C., Sheikhpura, #.0.-B.V. College,

Patna.

Number of persons participated in the Public Hearing were 39
and their list is enclosed as Annexure-i.

Sri Anil Kumar, Regional Oificer, BSPCB, Patna welcome
representatives of local public representatives, project proponent,
public and other participants in the public hearing and initiated
with introduction about the project. He informed the importance
of public hearing for Environmental Clearance of the proposed
project in such a rural area and its wenefits to the iocal peopie.

Sri Amitav Sinha, ADM, Patna welcom all participants in the
public hearing. He highlighted significance of the project to the

Y generated in hospital
ay District administration
the public, similarly

’ )’/ Page 1 of 8
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\_/
cooperation of the public for the project is expected. In se of

any issue arises, we are available to resolve under the Rules.

Consultant of M/s S.R. Solution made a presentation on the
project in detail, Environmental Impact Assessment study
conducted and proposed mitigation measures for environment
and social safeguards. On the end of presentation, Shri Anil Kumar,
RO, BSPCB reguested participants to put questions/doubt/
suggestions one by one.

Response of the Public & their opinion:
In the public hearing following persons have expressed their
query/views/opinions as given below:

sl MName 2 Address Query/comments/s  Response of Project
T No. uggestions raised/ Proponent/Consuit
; given by the ant.

, : participants at |

| ‘E Public Hearing. ,

’ 1. Sri Ajay Kumar | Said that there will Environmental

i . Singh, Salempur, | pe emission of consultant Smt
S”F: 3 -

i A‘nch.ae Fatuha, srricikes: Hepatitis | kas.ha Gupta ‘

| - District-Patna. i i d: | replied that not a

, ;’ iseases will spread; drop e liquid |

| liquid waste will be \astes shall be

discharged. Our discharged; ETP will

falg'nqing tands are be established and

adjacent to the site treated water shall

) )  be re-used.
which is a fertile ' Adequate air
land and they will poljution control |
be destroyed. There facilities shall be
are fisheries  provided including

| activities nearby. | oni?ne_ EETFTLaUs
s ' emission '

Women are working monitoring system.
in their agriculitural
fields. it should be
established on !

barren land.

,,,,,,,,,

2. sri Shankar Daval | Said that Second -
| Singh, Sahjalpur, china is being

j Anchal-Fatuha,

 District-Patna.

made; 50 villages
are; area will
- become polluted
“and it will be same
| as transport nagar.
F 3. Sri Eéhkajwhkraﬁ'\ar, Our agricultural

Village-Saidanpur, !a_nd is only at a

Anchal-Fatuha, distance of 10meter
. . from the proposed

il i i site. You all were
killing us.

% o Page 2 of 5
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4, Sri Ram Babu | Came to know- | -
Singh, Local | ‘Kachra plant khul |
villager, Anchal- | raha hai’. He was &
Fatuha, District- not in favour of the |
Patna. proposed CBWTF on
; that specific site. - - |
= Sri Ajay Kumar | Stated that If the -
Panday, Village- | proposed project is |
Anio, Anchal- | @5 Per approved
L guideline of the |
Fatuha, District- government, e |
Patna. project should be go
, ahead. '
6 Sri Satish  Kumar . Stated same as .
Dubey, Village- | @above. He was in
Anio, Anchal- | favor of the project.
Fatuha, District-
Patna. '
7 |Sri Shambhu Stated same as -
Kumar Dubey, above. He was in -
Village-Anio, favor of the project.
Anchal-Fatuha,
District-Patna. |
8 Sri Dinanath  Stated in favor of = ‘
Dubey, Village- ; the project.
Anio, Anchai- |
Fatuha, District- |
Patna. ‘ ’
‘9 Sri Jitendra Dubey, Stated that  this . T
Village-Anio, proposed plant will
| Anchal-Fatuha, h?::im L;S"bc';jema_gzn
N of dea ody wi e
District-Patna. taken péacé. This
specific project
should be pollution
free. ) _‘
10 Sri Arun Kumar | Stated that waste The compensation
Singh, Local | shall be burnt, it is of the acquired landa
Villager, Anchal- | densely oopulated  shaill be provided as
Fatuha, District- | area, there will be per norms. '
Patna. problem for local S R
people and no any
labour will work in
, nearby area.
11 Sri Alok Ojha, Local Stated that there is

Villager, Anchal-
Fatuha, District- |
. Patna.

tendency to protest
any good work; if

| adequate treatment
are

facilities

. provided, tnen what
_is wrong. e was in

s

)
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fé“{.fcv.nf__“_o_f the project.

12 Sri Kameshwer | Stated that all such -
Ojha, Village-Anio, works for people
Anchal-Fatuha, and if it is as per
. District-Patna. govt. norms then it

o : is DK .

13 Sri Alok Kumar Stated that if -

Ojha, Village-Anio, Projectis safe as per

. wt, i
Anchal-fatuna, | BOYE noTme ther it
District-Patna.

14  Sri tha}wi‘,‘ Village- Stated in favor of -

Anio, Anchal- the project.
Fatuha, District-
Patna. | |

15 Sri Bam Bahadur Stated to repeat | Consultant of the

i Singh, Village-Anio, about the project. project repeated
' Anchal-Fatuha, about the project in

j L brief.

| District-Patna.

‘16—Sr1 Rakesh Kumar Stated in favor of -

Singh, Local Village, | the project. )
Anchal-Fatuha, i

District-Patna.

17  Sri Lallu  Singh, Stated that he was "
Local Village, | hot in favor of the
Anchal-Fatuha, pre et
District-Patna.

18 Sri  Om  Prakash Stated that he was -
' Singh, Local Village, ' not in favor of the 4
Anchal-Fatuha, project.

‘ ?. DistriquTPatna. ) ‘ i

19 Sri  Avinash Singh,éStated that he was -
Local Village, | ot in favor of the
Anchal-Fatuha, project.

District-Patna.

20 Sri Réju Kumér, Stated that he was -
Local Village, | not in favor of the
Anchal-Fatuha, project.

District-Patna.

21 Sri Ramakant Stated that he was
Kumar, Village- | not in favor of the
Saidanpur, Anchal- project.

' Fatuha, District- |
Patna.

122 Sri Sonu  Kumar, Stated that he was
Local Village,  not in favor of the
- Anchal-Fatuha, project.

District-Patna.

Page 4 of &
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Anchal-Fatuha,
District-Patna.

L Z r Sri Vijay Singh, E‘Stated that he was , -
Local Village, i not in favor of the |
| project.

The public hearing has been conducted successfully. The
proceedings of the public hearing are recorded and video taken.
The same shall be submitted to all concern and the authority for
necessary action.

’Q‘”i@wm,&%

29 o7 3 | 5 A 3
s 1229 ) AR
(Anil Kumar) {(Amitav Sinha)

RO, BSPCB, Patna ADM, Patna
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L0 No. 204472021 15MD

Qear Sphvi Arovind Kumavr Chmdhna, Datedd 147 October. 2022

The Muustry of Havaonment, Forest and Chimate Change OMOBEFCCH 1« administening
the Bio-modical Wasts Nanngement (BMWAD Rules, 2016 tur scieatific disposal of BMW,
Furthier, (o assist sio b salders mthe implementation of the BAIWM Rales, 2016, the Central
Pathution Contied Bead 1 OPOB has also formuiate d vanous syideiinge.,

2. Twould ke fo caphostze hore that the paepose of these rules i o uniformly implement
s provisions acruss D codnty with support sl various stahehalders Tke the Ministry of Health
and Family Welture, State Health Departnent. State Poilation Contrel Boards/ Potlution Control
Comunitices (SPOBv POCO. Oucuplers (wasie geperatorst  Copmon Bio-Medical Waste
Treatment Faciits Op saaes (CBW Ty v Dy this regapd, At s pota i

neriapt

de planed DY vy s

NS

& Mav bmighiant pere shat the Minetry adtep comies aeross medin reports. and receive
representations frem s sociery/ stakeholder prowps on noo-comiplinnce of BMWM Rules,
2006/ CPCB Condehioos, The major tsues hizhilghted in such complaints are related o
unsciontific/ non-compiat functioning ot Healthaare Facilities (HCEsy CBWTFs, lack of gap-
anatvas studios e meontiorg by SPCRA POCL acreconsderation of gap-analysis reports while
prant A envireens e Cloamnees by SETVY aiezal dumping of BMY by HOFY CBWTES,
capmarhon o PO 0 BN preatinent te CEW TS aramst distance creria ele. s w© 150
pored that new taodoe wowmne b ablowed enothe basis at gap anddvens by SPOBs wherever

TUgqu ied.

4. iy Jight of e ahove, bwould request yoii io intervene 11 e mater and ensure that gap-
analvsis studios aod BMWN Rales, 20050 CPCB cuidelne provisicns must beconie the one of
the Tundamental erotiads of granting BECs o HOPS CBWTTS Dyether, the SPCBs PCCs may be
dipected 1o ensure oot menitoriny of CEWTES Gud crearre s all CRWTES within their
jurediction vense oedor the ambit of Ouline £ ennouons Bivission Slogiormg System and

comechwith CPOE w0 i case of fasathicent capaaity . prope gap anidyst: be made and new
facibitics may be wfosed. I reguired, the pocompliant enittics can be penalized, and asked to
leposit of requisite eavironmental compensaton,

With best Wrshes,

Yours sincerely,

Shei Aravindd Kuner Chandhary
Principal Seoreas

Foviropment forow cnd Ofaate Clinngs
Coovernmein of Beig

Aranye Bhawan, Peos Al Khmn Mary.
Sheikbypmra, Patna 860 G4

efd it nic .

e
i
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Naresh Pal Gangwar, IAS

ADDITIONAL SECRETARY,
GOVERNMENT OF INDIA,

Typed Copy MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE
D.O. No. 20/4/2021 - HSMD
Dear Shri Arvind Kumar Chawdhary, Dated: 14™ October, 2022

The Ministry of Environment, Forest and Climate Change (MoEF&CC) is administrating
the Bio-Medical Waste Management (BMWM) Rules 2016 for scientific disposal of BMW.
Further, to assist stakeholders in the implementation of the BMWM Rules, 2016, the Central
Pollution Control Board (CPCB) has also formulated various guidelines.

2. I would like to emphasize here that the purpose of these rules is to uniformly implement its
provisions across the country with support of various stakeholders like the Ministry of Health and
Family Welfare, State Health Department, State Pollution Control Boards / Pollution Control
Committees (SPCBs / PCCs), Occupiers (waste generators), Common Bio-Medical Waste
Treatment facility Operators (CBWTFs) etc. In this regard, it is noteworthy to mention here the
important role played by various stakeholders and facilities during the COVID 19 pandemic period
towards effective management of COVID — 19 waste.

3. May I highlight here that the Ministry often comes across media reports and receive
representations from civil society / stakeholder group on non-compliance of BMWM Rules, 2016/
CPCB Guidelines. The major issues highlighted in such complaints are related to unscientific /
non-compliance functioning of Healthcare Facilities (HCFs / CBWTFs, lack of gap-analysis studies
& monitoring by SPCBs / PCCs, non-consideration of gap-analysis reports while grant of
environment clearances by SEIAA, illegal dumping of BMW by HCFs / CBWTFs earmarking of
HCFs for BMW treatment of CBWTFs against distance criteria etc. It is to be noted that new
facilities may be allowed on the basis of gap analysis by SPCBs wherever required.

4. In the light of the above, I would request you to intervene in the matter and ensure that gap-
analysis studies and BMWM Rules, 2016 / CPCB guidelines previsions must become the one of the
fundamental grounds of granting ECs to HCFs / CBWTFs. Further, the SPCBs / PCCs may be
directed to ensure effective monitoring of CBWTFs and ensure that all CBWTFS within their
jurisdiction comes under the ambit of Online Continuous Emission Monitoring System and connect
with CPCB server. In case if insufficient capacity, proper gap analysis be made and new facilities
may be allowed. If required, the non-complaint entities can be penalized and asked to deposit of
requisite environmental compensation.

With best wishes, Yours sincerely,

(Naresh Pal Gangwar)
Shri Arvind Kumar Chaudhary,
Principal Secretary,
Environment, Foresst and Climate Change
Government of Bihar,
Aranaya Bhawan, Peer Ali Khan Marg,
Sheikhpura, Patna — 800 014
efd-bih@nic.in
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94 A Annexure - VII
Typed Copy F. No. 12/24/2019-HSMD

Government of India
Ministry of Environment, Forest & Climate Change
(HSM Division)
Indira Parayavaran Bhawan,
Jorbagh Road, Aliganj,
New Delhi — 110003

Dated: 18" January, 2023
Office Memorandum

Subject:- Representation against CBWTF facility of M/s S. R. Solutions, Patna — Reg.

Reference may kindly be made to a communication received from M/s Sangam Mediserve Pvt.
Ltd. seeking revocation of EC granted to M/s S. R. Solution, Patna, Bihar. A copy of the representations
attached, which is self-explanatory.

2. The communication highlights that the CBWTF Facility of M/s S. R. Solution was accorded
requisite permissions despite the fact that there are other CBWTFs already running in the area within a
radial distance of 75 Kms. Further, issues have also been raised w.r.t. the public hearing convened for the
subject facility.

4.0 In view of the above, it is requested to kindly examine the matter as per provisions stipulated under
Biomedical Waste Management Rules, 2016 and respective guidelines developed by CPCB. An Action
taken Report may also kindly be provided to the Ministry.

Encl: As above

(Ved Prakash Mishra)
Director (HSMC)
To,
1. The Member Secretary

Bihar State Pollution Control Board,

Parivesh Bhawan, Plot No. NS — B/2,

Patliputra Industrial Area,

Patliputra, Patna — 800023

2. The Member Secretary
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi — 110032.

3. The Principal Secretary
Health Department, Govt. of Bihar
1* Floor, vikash Bhawan,
Bailey Road, Patna — 800025.

4. The Chairman,
State Environment Impact Assessment Authority,
2" Floor, Beltron Bhawan,
Shastri Nagar, Patna — 800023.
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-95 A- ADDITIONAL SECRETARY,

Naresh Pal Gangwar, IAS GOVERNMENT OF INDIA,
Typed Copy MINISTRY OF ENVIRONMENT, FOREST

AND CLIMATE CHANGE

D.O. No. 20/4/2021 - HSMD
Dear Shri Arvind Kumar Chawdhary, Dated: 14™ October, 2022

The Ministry of Environment, Forest and Climate Change (MoEF&CC) is administrating
the Bio-Medical Waste Management (BMWM) Rules 2016 for scientific disposal of BMW.
Further, to assist stakeholders in the implementation of the BMWM Rules, 2016, the Central
Pollution Control Board (CPCB) has also formulated various guidelines.

2. I would like to emphasize here that the purpose of these rules is to uniformly implement its
provisions across the country with support of various stakeholders like the Ministry of Health and
Family Welfare, State Health Department, State Pollution Control Boards / Pollution Control
Committees (SPCBs / PCCs), Occupiers (waste generators), Common Bio-Medical Waste
Treatment facility Operators (CBWTFs) etc. In this regard, it is noteworthy to mention here the
important role played by various stakeholders and facilities during the COVID 19 pandemic period
towards effective management of COVID — 19 waste.

3. May I highlight here that the Ministry often comes across media reports and receive
representations from civil society / stakeholder group on non-compliance of BMWM Rules, 2016/
CPCB Guidelines. The major issues highlighted in such complaints are related to unscientific /
non-compliance functioning of Healthcare Facilities (HCFs / CBWTFs, lack of gap-analysis studies
& monitoring by SPCBs / PCCs, non-consideration of gap-analysis reports while grant of
environment clearances by SEIAA, illegal dumping of BMW by HCFs / CBWTFs earmarking of
HCFs for BMW treatment of CBWTFs against distance criteria etc. It is to be noted that new
facilities may be allowed on the basis of gap analysis by SPCBs wherever required.

4. In the light of the above, I would request you to intervene in the matter and ensure that gap-
analysis studies and BMWM Rules, 2016 / CPCB guidelines previsions must become the one of the
fundamental grounds of granting ECs to HCFs / CBWTFs. Further, the SPCBs / PCCs may be
directed to ensure effective monitoring of CBWTFs and ensure that all CBWTFS within their
jurisdiction comes under the ambit of Online Continuous Emission Monitoring System and connect
with CPCB server. In case if insufficient capacity, proper gap analysis be made and new facilities
may be allowed. If required, the non-complaint entities can be penalized and asked to deposit of
requisite environmental compensation.

With best wishes, Yours sincerely,

(Naresh Pal Gangwar)
Shri Arvind Kumar Chaudhary,
Principal Secretary,
Environment, Foresst and Climate Change
Government of Bihar,
Aranaya Bhawan, Peer Ali Khan Marg,
Sheikhpura, Patna — 800 014
efd-bih@nic.in




STATE LEVEL 96 Annexure-Vlii
i EXPERT APPRAISAL COMMITTEE (SEAC), BIHAR
oor, BELTRON Bhawan, Shastri Nagar, Patna — 800023.

Ref. No. - 9

Patna Dated: - ) /|02 \ 5edle BOBE

MIN[(J:TES OF 18" MEETING OF STATE LEVEL EXPERT APPRAISAL
OMMITTEE (SEAC), BIHAR CONSTITUTED ON 12.08.2021

VENUE: SEIAA Office
DATE: 20™ February, 2023

Minutes/Proceeding of the Meeting

1. Opening Remarks of the Chairman: The Chairman and Members extended warm
welcome with each other and other participants of the meeting. Thereafter, the meeting

was opened for the proceedings as per the agenda adopted for the meeting.

2. Confirmation of Minutes of 17" Meeting (17/2023) vide Ref. No.- 13, dated
09.01.2023 of State Expert Appraisal Committee held on 09" January, 2023. The
State Expert Appraisal Committee, hereinafter called the SEAC, was informed that no
representation has been received regarding projects considered in meeting held on 09"

January, 2023. Minutes of meeting of the said SEAC was confirmed.

3.  Consideration of Proposals: The SEAC considered the proposals received as per the
agenda adopted for 18" meeting (18/2023) vide ref. no. 74 dated- 10.02.2023. The key

points of deliberations held were as follows.

4.  With regard to the proposals submitted for the real-estate/ apartment/ residential
building projects, industry, etc. and various issues concerning the green belt area /

greenery, human health hazards and stat(is of Waste Management, etc. Were thoroughly

discussed and scrutinized.

1|Page
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t a detailed action plan within three months from
earance by the SEIAA, Bihar.

period of sjx months, AND submi

date of grant of Environmenta] C}

AGENDA ITEM NO. 11

Pro :
posed Common Bio-Medical Waste Treatment Facili

et ty at Mauza:- Ainjo o
Fatwah, District:- Patna, State:- Bihar, » Tehsil:-

by M/S S. R. Solutions [Proposed Capacity:-

Incin -
erator — 750 Kg/hour, Autoclave — 1000 Liters/batch, Shredder — 300 Kg/hour

E
ffluent Treatment Plant — 10 KLD] - Reg. Environmental Clearance

(File No.: SIA/7(da)/2036/2022, Proposal No.: SIA/BR/INFRA2/414514/2023).
Environment Consultant: M/s Shivalik Solid Waste Management Limited.

Application along with filled up Form - I, Prefeasibility Report and Environment
Management Plan in the prescribed format was submitted to SEIAA, Bihar on 03™ June,
2022 for obtaining Terms of reference (ToR). ToR has been granted by SEIAA, Bihar vide
F. No.:- SIA/7(da)/2036/2022, dated 29.07.2022 and Public Consultation has been conducted
by Bihar State Pollution Control Board, Patna on dated 21.12.2022. Final EIA in the
prescribed format was submitted to SEIAA, Bihar on 30"January, 2023 for obtaining
Environmental Clearance (EC).

The Project Proponent along with environmental consultant M/s Shivalik Solid Waste
Management Limited, made a presentation on the key parameters and salient features of the
project. Based on the discussion, the committee decided to keep this project proposal in
abeyance till the time the disposal of the tender called by Bihar State Pollution Control
Board, for establishment of additional Common Bio-Medical Waste Treatment Facility for

Patna.

Consideration of Terms of Reference Proposal

AGENDA ITEM NO. 12
Proposed Metallurgical Project "Dina Mahabir Re-rollers Private Limited" at Mauza:-

Agamkuan, Tehsil:- Patna Rural, District:- Patna, State:- Bihar; Area:- 3.8 Acresl\:z
: ity of T
M/s Dina Mahabir Re-rollers Private Limited [Proposed production capacity of

Bars 94,500 TPA] — Reg. Terms of Refe(:lce
(File No.: SIA/3(a)/2245/2023, Proposal\No.: SIA/BR/[ND1/411172/2022)-

/@’

12|Page
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LIST OF PARTICIPANTS IN 18"

FEBRUARY 2023 MEETING OF SEAC, BIHAR HELDON 29"
s. [ T
_NIL\_Dﬂ Designation Attended on 20.02.2023
. r. e — —
Gopal Sharma Chairman Present
2| Dr. Ramakar Tha
. Ram - e
- akar Jha Member Pl'esent
3. Dr. Bibha Kumari Member N Present
4. Dr. Anshumali Member ' ~ Absent
5. Dr. Aditya Mohanty | Member Absent
|
6. Shri Mokhtarul Haque Member Present |
!
7. Shri Ajit Samaiyar Member Present T
8. Shri Ranjan Kumar Member Absent l
9. Shri S. Chandrasekar Member Secretary Present T
|

Signature(s) of the Members Present
R Lag_ b
Sd/- WB Sd/- sa-
(Dr. Ramakar Jh g i i ji

a (Dr. Bibha Kumari) (Ajit Samaiyar)
Member, SEAC Member, SEAC Member, SEAC
/{)} .
{z’%
(Mokhtarul Haque) P
Member, SEAC Mvc
/ s f °? v
P o?
( of WM
] e
7,1‘2,3 »l /f
andrasekar, IF ) (Dr. Gopal Shar ma)

Chairman

Copy to:-
The Member Secretary, SEIAA, Bihar

For information and necessary action.

16.|Page



-99- Annaexure -IX
STATE LEVEL EXPERT APPRAISAL COMMITTEE (SEAC), BIHAR
7 Floor, BELTRON Bhawan, Shastri Nagar, Patna — 800023.

Ref. No. -mé - Patna Dated: - ZH\/ 02\/202/‘/'

MINUTES OF 35" MEETING OF STATE LEVEL EXPERT APPRAISAL
COMMITTEE (SEAC), BIHAR CONSTITUTED ON 12.08.2021

VENUE: SEIAA Office
DATE: 17" February, 2024.
Minutes/Proceeding of the Meeting

1. Opening Remarks of the Chairman: The Chairman and Members extended a warm
welcome to each other and among participants of the meeting. Thereafter, the meeting

was opened for the proceedings as per the agenda adopted for the meeting.

2.  Confirmations of Minutes of 34™ Meeting (34/2023) vide Ref. No.-25, dated:-
12.01.2024 of State Expert Appraisal Committee held on 10" January, 2024. The
State Expert Appraisal Committee, hereinafter referred to as SEAC, was informed that
no representation has been received regarding projects considered in the meeting held
on 10™January, 2024. The minutes of the said SEAC meeting was confirmed by the

Committee.

3.  Consideration of Proposals: The SEAC considered the proposals received as per the
agenda adopted for the 35™ meeting (35/2024) vide Ref. No. - 100, dated- 14.02.2024.

The key points of the deliberations held were as follows.

4.  With regard to the proposals submitted for the Real-estate / apartment / Residential
building projects, industry, Sand Mining project, etc. the committee discussed about

how to get the E.C. conditioris complied during and after the completion of the projects

and various issues concerning the green|bel{ area / greenery, public health hazards. and

status of Waste Management, etc. were thotoughly discussed and scrutinized.

1|Page




Consideration of Environmental Clearance Proposal I 0 O

AGENDA ITEM NQ. 01

Proposed Common Bio-Medical Waste Treatment Facility at Mauza:-
Ainio, Tehsil:- Fatuha, District:- Patna, State:- Bihar, by M/S S. R. Solutions; (Total
Area: 1.1~ Acres) (File No. :SIA/7(da)/2036/2022, Proposal No:
STA/BR/INFRA2/414514/2023).

Environment Consultant: -Shivalik Solid Waste Management Limited.

Application along with filled up Form — I, Pre-feasibility report and Environment
Management Plan in the prescribed format was submitted to SEIAA, Bihar on 03" June,
2022 for obtaining Terms of Reference (ToR). SEIAA, Bihar issued ToR Vide F.No.
SIA/7(da)/2036/2022, dated 29.07.2022 and public hearing for the proposed project was
conducted by Bihar State Pollution Control Board on 21.12.2022. Final EIA report was
submitted by Project Proponent in the prescribed format to SEIAA, Bihar on 30.01.2023 for
obtaining Environmental Clarence (EC).

Earlier in the meeting dated-20.02.2023, the committee decided to keep this proposal
in abeyance till the disposal of the tender (Eol) called by the Bihar State Pollution Control
Board (BSPCB) for the establishment of additional Common Bio-Medical Waste Treatment
Facilities.

The Project Proponent along with the Environmental consultant made a presentation
on the key parameters and salient features of the project. Based on the discussion, the
Comniittee perused the letter no.-205 dated 24.01.2023 received from the Bihar state
Pollution Control Board (BSPCB) regarding the counter affidavit filed in CWJIC No.
14110/2023, S R Solution Vs The State of Bihar & Ors before the Hon’ble Patna High Court
and the additional conditions imposed in the ToR granted to the project proponent. The
committee observed that the Project Proponent has not complied with the additional
conditions no. 2 and 3 as mentioned in the ToR issued to the Project Proponent. From the
perusal of the counter affidavit, the committee observed that the BSPCB cancelled its
carlier tender inviting Expression of Interest (EOI) for establishing additional Common Bio-
Medical Waste Treatment Facility (CBWTF) in various districts in the State, as per the
revised guidelines issued by the CPCB as prescribed in the Bio Medical Waste Management
Rules, 2016. Later, the BSPCB floated re-tender as per the revised guidelines issued by the
CPCB after considering the gap analysit“nlegarding the disposal capacity of the existing

facilities vis-a-vis the generation of Bio Me ical Waste, then it has been found that at present

/

2|Page
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there is no need of additional facility for Patna district, as the existing facility is possessing
the required treatment facility to dispose the bio-medical waste in the Patna coverage area.
The committee has also noted that the counter affidavit (filed by the BSPCB) also discloses
that the Hon'ble Patna High Court has imposed a stay on the Board's decision to issue re-
tender, and this matter is under consideration of the Hon’ble Patna High Court. During
discussion in the pfesence of the Project Proponent, it was informed by the Member
Secretary of the SEAC who is holding the post of the Member Secretary of BSPCB to the
committee (SEAC) that the project proponent has not participated in the tender process
initiated by the BSPCB. As per the revised guidelines notified by the Central Pollution
Control Board (CPCB) in conformity with the prescribed provisions of the Bio Medical
Waste Management Rules, 2016, the concerned SPCB is expected to issue a notice inviting
Expression of Interest (Eol) for development of a CBWTF in a coverage area and instruct the
successful proponent to obtain EC as per EIA Notification, 2006. The project proponent in
this case has approached the SEIAA on his own without participating in the tender process as
prescribed. Therefore in the facts and circumstances as mentioned above, the committee after
discussion and due diligence has decided to recommend for rejection of this proposal for the

Environmental Clearance.

AGENDA ITEM NO. 02

Proposed Residential Building Project “Thakur Singh Suncity Complex” at Viilage:-
Hario, Thana-Chandauti, Dist-Gaya, State-Bihar; by M/s Bhuswami Buildcon Private
Limited [Total Plot Area:-16915.86m>, Total Built-up Area:-55,312.43 m’] - Reg.-
Environmental Clearance,

(File No. : SIA/8(a)/2485/2023, Proposal No: SIA/BR/INFRA2/447629/2023).

Environment Consultant: M/s PARAMARSH (Servicing Environment and Development).

Application along with filled up Form — I, Form — I(A) and Conceptual Plan in the
prescribed format was submitted to SEIAA, Bihar on 19" October, 2023 for obtaining
Environmental Clearance (EC).

Earlier in the meeting dated — 08.11.2023, the committee directed the project

proponent to submit the plan of Residential uilding / Block for Economically weaker

section (EWS). The Committee also decided to jake a site visit 0 the proposed project site.

3|Page
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make a site visit before recommendation of Environmental Clearance and also proposed to

S

SEIAA, Bihar to write to the District Magistrate, Nawada to submit the approved District
Survey Report for the minor minerals other than Sand, as prescribed by the MoEFCC, Gol.

Any other matter:

Auto Terms of Reference (ToR) for sand mining project on PARIVESH Portal.

The Committee decided that the mechanism for issuing online system generated
Standard Terms of Reference (SToR) for sand mining project to be granted through
PARIVESH Portal (F.No. IA 3-22/15/2022-IA-II/ {Computer No. 178038} dated
06.05.2022) after approval of the Member Secretary, SEAC, Bihar and accordingly
delegated the Member Secretary, SEAC for the same, limited to this extent only for the sand

mining projects.

LIST OF PARTICIPANTS IN 35" MEETING OF SEAC, BIHAR HELD ON 17"
FEBRUARY,2024.

I\Sl(l),. ‘ Name DEiEHTEon Attended on 17.02.2024
| ‘ Dr. Gopal Sharma ‘ Chairman Present
)} Dr. Ramakar Jha Member Present
v ' Dr. Bibha Kumari Member Present
- Dr. Anshumali Member Absent
5. | Dr. Aditya Mohanty Member Absent
6. Shri Mokhtarul Haque Member Present
.Wﬁﬁ?_.mj‘_ Shri Ajit Samaiyar Member Present
I 8. Shri Ranjan Kumar Member Absent
i 9. Shri S. Chandrasekar Melrﬁer Secretary Present
\ \ |

12| Page




= 103 Annexure - X

State Environment Impact Assessment Authority, Bihar
2 floor, Beltron Bhawan, Shastri Nagar, Patna - 800 023.

Ref. No. - {20 Patna, Date:- 06 [ 03[2024-

Minutes of the 52" meeting of SEIAA, Bihar, constituted on 12-08-2021 convened on
02"'March, 2024

A meeting of SEIAA was convened on Saturday, 02.03.2024. Following members
were present in the meeting.

Present: -
1. Shri Atul Aditya Pandey - Chairman.
2. Shri Arun Prakash - Member.
3. Shri Abhay Kumar - Member Secretary

Agenda Item No.- 01

Sand Mining Project on river Ulai at Jamui Block No. — 04 Sand Ghat of Jamui
district, Area — 05.0 Ha. (File No.:- SIA/1(a)/2326/2023. Online Proposal No.:-
SIA/BR/MIN/444603/2023).

» Proposal discussed in SEAC onl7™ February, 2024 and recommended for

Environmental Clearance with Standard conditions along with special conditions.

» Resolve of the SEIAA ;-

The Proposal was discussed in the light of the letter received from IA —
Division, Ministry of Environment, Forest and Climate Change (MoEF&CC), Govt.
of India vide F.No.L-11011/13/2021-IA-I[(M) dated 4™ December 2023 and also the
Bihar Minerals (Prevention of Illegal Mining Transportation and Storage
(Amendment) Rules 2019 regarding clarification on imposing conditions relating to
manual / semi-mechanized / mechanized method of mining in the environmental
clearance relating to the sand in Bihar particularly where the District Survey Report
(DSR) has been approved for one-meter mining depth.

The SEAC has recommended to grant Environmental Clearance (EC), with
standard conditions in addition to special conditions i.e. (a) The proposed plantation

consisting of mixture of indigenous and fast growing species of trees must be done

e&"




oy -

L T

» Resolve of the SETAA:-

In view of the consideration of SEAC and its recommendation to grant Terms
of Reference (ToR), the SEIAA resolved to grant ToR along with standard conditions
as imposed by the SEAC (Annexure — C) in its MoM (Ref. No. 106, dated
27.02.2024). Further, the District Magistrate, Nawada be requested to provide the
approved District Survey Report for minor minerals other than sand as prescribed by
the MOoEF&CC, Gol.

Agenda Item No.- 07

Proposed Common Bio - Medical Waste Treatment Facility at Mauza:-
Ainio, Tehsil:- Fatuha, District:- Patna, State:- Bihar, by M/s S. R. Solutions, (Total
Area: 1.1 Acres) (File No. :SIA/7(da)/2036/2022, Proposal _ No:

SIA/BR/INFRA2/414514/2023).

> Proposal discussed in SEAC on17® February, 2024 and recommended for rejection

from Environmental Clearance.

> Resolve of the SEIAA:-
In view of the consideration of SEAC and its recommendation for rejection of
Environmental Clearance (EC), the SEIAA resolved to reject the proposal for
Environmental Clearance as mentioned in the SEAC in its MoM (Ref. No. 106, dated

27.02.2024).
ot e
| et Sr\a
(Abhay Kumar) (&¥un Prakash), (Atul Aditya Pandey)

Member Secretary, SEIAA Member, SEIAA Chairman, SEIAA
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Avserone KT

State Environment Impact Assessment Authority, Bihar
2" floor, Beltron Bhawan, Shastri Nagar, Patna - 800 023.

Ref No. | 34 Patna, Dated:- | 3|03 2024
From,

Abhay Kumar, LF.S.

Member Secretary,

SEIAA, Bihar.
To,

Shri Santosh Ojha,

Proprietor,

M/s S. R. Solution,

House No 384, 549A East of NSC,

Sheikhpura P.O.:- BV College,

Patna, Bihar, Pin:- 800014,

Email:- srsolutionl 65@gmail.com,
santoshojha.bmw@gmail.com.

Subject:- Rejection of your proposal of Environmental Clearance for Proposed
Common Bio - Medical Waste Treatment Facility at Mauza:-
Ainio, Tehsil:- Fatuha, District:- Patna, State:- Bihar, by M/s S. R. Solutions,
(Total Area: 0.434 Ha./1.1 Acres).

Ref.;- SEAC meeting dated 17.02.2024 (Ref. No. 106, dated 27.02.2024) and SEIAA
meeting dated- 02.03.2024 (Ref. No.- 120, Dated:- 06.03.2024)
Sir,
This has reference to your online application for the proposal of Common Bio —
Medical Waste Treatment Facility at Patna district, in prescribed Form — I, Prefeasibility Report,
Environment Impact Assessment (EIA) Report and other documents seeking Environmental
Clearance (EC) of the project mentioned in the subject as below:-

Proposed Common Bio - Medical Waste Treatment Facility at Mauza:-
Ainio, Tehsil:- Fatuha, District:- Patna, State:- Bihar, by M/s S. R. Solutioens, (Total
Area: 0434 Ha./1.1 Acres) (File No.: SIA/7(da)/2036/2022, Proposal No:
SIA/BR/INFRA2/414514/2023).

It is to inform you that on the basis of recommendation of SEAC, the SEIAA has
resolved to reject your above mention proposal. Hence your proposal shall now be treated as
rejected for Environmental Clearance.

This is for your information and re

\Yours faithfully,
TN ST 12

/ e

Abhay Kumar)

Area-PATNA
Regd. No.-13673
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